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States is not coming. Therefore, we , 
are thinking of some alternative so-
urce particularly indigenous sources 
wherefrom we could supply fuel for 
the Tarapur Plant.
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SHRI J. 33, PATNAIK: As far as 
development of atomic energy is con-
cerned, the intention of the Govern-
ment is that this should constitute an 
important component of the produc-
tion of energy in this country. There-
fore, we have got an ambitious plan 
for the production of atomic energy 
in this country and by the end of the 
century we would produce aboic 8,000 
to 10,000 MWe of atomic energy. For 
this purpose, we are not depending 
on the foreign sources of uranium, *.ve 
have got natural uranium in thia coun-
try and we are developing it for the 
purpose.

WRITTEN ANSWERS TO 
QUESTIONS

Reservations for SO and ST Office 
Frcarers tof Local Bodies

*41. SHRI PASALA PENCHA- 
LAIAH: Will the Minister of HOME 
AFfAIRS be pleased to state:

(a) whether any State Government 
has introduced reservations for office 
bearers of local Bodies (Panchayat Raj 
and Municipalities) for Scheduled 
Castes and Scheduled Tribes;

(b) if so, what are the States;
(c) whether Government have issu-

ed directions to other States to im-
plement reservations; and

fd) if rot, the reasons therefor?

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI YOGENDRA MAKWANA):
(a) to (d,. The required information 
is being collected from all the State 
Governments.

Disturbances in Assam

*44. SHRI SAMAR MUKHERJEE: 
Will the Minister of HOME AFFAIRS 
be pleased to state:

(a) the number of persons who loat 
their lives during the last 3 months * 
due to disturbances in Assam;

(b) the number of persons rendered 
homeless; and

(c) the number of incidents of 
violence and arson that took place 
during the same time?

THE MINISTER OF STATE IN THE 
MINISTRY OFtfDOME AFFAIRS AND 
IN THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI P. VEN-
KATASUBBAIAH) : (a) to (2). Ac-
cording to information furnished by 
the Government of Assam, during the 
period from October 1979 upto 20th 
January, 1980, 201 incidents of vio-
lence and arson have taken placa in 
Assam and 69 persons have iost thc-ir 
lives. .According to available infor-
mation, over 15,000 people are esti-
mated to have been rendered home-
less in Kamrup District.

Expendituic incurred on Commissions

*45. SI 1 KIM ATI KRISHNA SAHI: 
SURI V. N. GADGIL:

Will the Minister of HOME 
AFFAIKS be pleased to state:

(a) the total expenditure incurred 
so far on the various Commissions ap-
pointed by the Janata Party Govern-
ment during their regime;

(b) the total amount of fee paid to 
Government pleaders appointed tor 
these Commissions; end
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(c) whether Government propose to 
wind ur these Commissions?

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRI YOGENDRA MAKWANA) :
(a) Rs. 3,28, 46, 943.00

(b) Rs. 3,42,515.00.

(c) All the eight Commissions of 
Inquiry appointed by Home Ministry 
have submitted their reports to Gov-
ernment and are no more in existence.

U.N. Industrial Development 
Organisation Conference

*46. SHRI C. R. MAHATA: Will the 
Minister of INDUSTRY be pleased to 
state:

(a) whether U.N. Industrial Deve-
lopment Organisation Conference was 
held recently in New Delhi; and

(b) if so, the outcome of the Con-
ference?

THF MINISTER OF FINANCE AND 
INDUSTRY (SHRI R. VENKA- 
TARAMAN): (a) and (b). The
Third General Assembly of the . 
United Nations Industrial Develop-
ment Organisation is currently being 
held in Delhi. Since this Conference 
which began on the 21st January, 1980 
will continue till the 8th February, 
1980, it is not possible at present to 
indicate its outcome.

Introduction of Anti-Defection Bill

*47. SHRI AMAR ROYPRADHAN: 
WiU the Minister of (HOME AFFAIRS 
be pleased to state:

(a) Whether it is a fact that Gov-
e r n m e n t  a re  considering to introduce 
the Anti-Defection Bill; and

(b) if so, when and if not, the rea-
sons therefor?

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI YOGENDRA MAKWANA):
(a) and (b). The Government have 
not yet had an opportunity to examine 
the matter and take a view thereon.

Shortage amd import of Cement

*48. SHRI R. P. YADAV: Will the 
Minister of INDUSTRY be pleased to 
state1.

(a) whether Government are aware 
that a few years back one of the major 
export items of the country was 
cement:

(b) whether it is also a fact that in 
the last few years we have started 
importing cement;

(c) if so, the reasons therefor; and

(d) the steps being contemplated to 
improve position?

THE MINISTER CtF FINANCE AND 
INDUSTRY (SHRI R. VENKATA- 
RAMAN): (a) Cement though export-
ed in the past was not a major item 
of export.

(b) and (c). Cement has been im-
ported into the country since 1978 to 
partly fill the gap between the demand 
for cement and its availability from 
internal production.

('1; Following are the steps taken to 
improve the availability of cement 
within the country:—

(i) Tiie export of cement outside 
the country has been banned except 
to Nepal and Bhutan.

(ii) A number of new Hcencea 
and letters of intent have been issu-
ed for setting up of additional capa-
city both in public and private 
sectors.

(iii) A  Cabinet sub-committee 
currently considering the various 
measures adopted conservation
of cement. Conservation of cement




